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Supreme Court [12]

Baljinder Singh v. State of Punjab, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 1294

G. Sundaravadivelu v. Indian Overseas Bank, (Sanjay Kishan Kaul and Sudhanshu Dhulia, JJ.), 2023
SCC OnLine SC 2401

Mannargudi Bar Assn. v. Union of India, (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5484

Nagam Janardhan Reddy v. State of Telangana, (B.V. Nagarathna and Satish Chandra Sharma, JJ.),
2025 SCC OnLine SC 1295

National Spot Exchange Ltd. v. Union of India, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC
OnLine SC 5482

National Spot Exchange Ltd. v. Union of India, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC
OnLine SC 5483

Padam Chand Jain v. Enforcement Directorate, (B.R. Gavai, Augustine George Masih and K. Vinod
Chandran, JJ.), 2025 SCC OnLine SC 1291

Pintu Thakur v. State of Chhattisgarh, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 1296

Sanjay Colaro v. State of Karnataka, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
1292

Shri Khereshwar Mahadev & Dauji Maharaj Samiti v. State of U.P., (B.R. Gavai, P.S. Narasimha and
Prashant Kumar Mishra, JJ.), 2023 SCC OnLine SC 2400

Shrichand Rajaram Kukreja v. State of Maharashtra, (Vikram Nath and Sandeep Mehta, JJ.), 2025
SCC OnLine SC 1293

Allahabad High Court [29]
Anurag Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 8838
Arvind Chaurasia v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 3211

Bal Kishan Agarwal v. State of U.P., (Mahesh Chandra Tripathi and Anil Kumar-X, JJ.), 2025 SCC
OnLine All 3215

Chandan Singh v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 3224
Devendra Kumar Srivastava v. State of U.P., (Prashant Kumar, J.), 2025 SCC OnLine All 3206
Devendra Singh v. State of U.P., (Jayant Banerji, J.), 2025 SCC OnLine All 3221

Dilip Kumar Sharma v. Union of India, (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 3219
Insha Rashid v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3217

Kalloo v. State of U.P., (Vivek Kumar Birla and Praveen Kumar Giri, JJ.), 2025 SCC OnLine All
3204

Kumari Pankaj v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 3222
Mahendra Kumar Verma v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3218
Mohd. Alim v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 8839

Pawan v. State of U.P., (Mahesh Chandra Tripathi and Anil Kumar-X, JJ.), 2025 SCC OnLine All
3214

Rakesh Maurya v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 8836
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Ram Bihari v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All
3208

Ram Gopal v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 3213
Ram Krishna Katiyar v. State of U.P., (Prashant Kumar, J.), 2025 SCC OnLine All 3207
Ram Shankar Dixit v. State of U.P., (Prashant Kumar, J.), 2025 SCC OnLine All 3205

Ramesh Chandra Vishvakarma v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All
3220

Ravi Upadhyay v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 3212
Rohit Chauhan v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 3209
Sandeep Ojha v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 3210

Shambu v. State, (Vivek Kumar Birla and Mohd. Azhar Husain Idrisi, JJ.), 2025 SCC OnLine All
3203

Shiv Narain v. State of U.P., (Rajnish Kumar, J.), 2025 SCC OnLine All 3202

Shreya Tiwari v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All
3223

Shyam Sundar Jha v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 8837
Vishal Agrawal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 8835

Washi Akhtar v. State of U.P., (Mahesh Chandra Tripathi and Anil Kumar-X, JJ.), 2025 SCC OnLine
All 3216

Andhra Pradesh High Court [2]

South Indian Bank Ltd. v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ninala Jayasurya, J.), 2024
SCC OnLine AP 5826

Bombay High Court [2]

Khadeejah Shahabuddin Shaikh v. State of Maharashtra, (Gauri Godse and Somasekhar Sundaresan,
J1.), 2025 SCC OnLine Bom 2143

Calcutta High Court [48]
Abul Khayer Molla v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 4568
Alok Kumar Srivastava v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 4560
Amit Kumar Lohia v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 4569
Amit Metaliks Ltd. v. Commr. (CGST), (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 4567

Angira Ahmed Khan nee Mukherjee v. Kolkata Municipal Corpn., (Partha Sarathi Chatterjee, J.),
2025 SCC OnLine Cal 4575

Aruna Dalui v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4574
Basudeb Mondal v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4593
Bijoy Kumar Das v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 4554

CFM Asset Reconstruction (P) Ltd. v. Commr. (CGST), (Raja Basu Chowdhury, J.), 2025 SCC
OnLine Cal 4580

Chhufiyabeoya Khan v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 4559
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Debasish Ganguly v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4592

Dinesh Kumar Agarwal v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal
4561

Guru Charan Mondal v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 4552

Khabir Sekh v. Aadhar Housing Finance Ltd., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine
Cal 4562

Krishna Chandra Ghosh v. Dipok Kumar Dutta, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine
Cal 4595

Mahananda Nandi v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4587
Mir Alauddin v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4564

Mohd. Arshad Hussain v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4582
Mohd. Azad v. K. M.C., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4591
Narayan Saha v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4590
Netai Mondal v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4589
Panchugopal Tanti v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 4585
Payel Chatterjee v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4577
Pratima Shaw v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4586
Prem Kumar Agarwal v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 4551
Pritha Dutta v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 4550
Rahimbaks Laskar v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 4557
Rajesh Ganguly v. SBI, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4578

Ramakrishna Vivekananda Mission v. Union of India, (Partha Sarathi Chatterjee, J.), 2025 SCC
OnLine Cal 4563

Rinku Ghosh v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4566

Safia Saif'v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4581

Sanmoy Kumar Patra v. State of W.B., (Jay Sengupta, J.), 2025 SCC OnLine Cal 4565
Saradamayee Tripathy v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4584
Sarfaraz Alam v. CESC Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal 4573

Sayeeda Aslam v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4576

Sewanarayan Khunchand v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 4572
Shams Tabrez v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4594
Sono Diagnostics v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 4553

Sree Sree Raksha Kali Mata Thakurani Sebayat Trust v. State of W.B., (Tirthankar Ghosh, J.), 2025
SCC OnLine Cal 4558

Sreemoyee Dutta v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4596
Sudip K. Majhi v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4579

Sumita Biswas v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4583

Surya Kant Roy v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4556

Tanmoy Kundu v. Maulana Abul Kalam Azad University of Technology, (Kausik Chanda, J.), 2025
SCC OnLine Cal 4570
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Tapan Kumar Barman v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 4555
Tarapada Charan v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4588
Utsab Barkandaj v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4571

Delhi High Court [7]

Arjun Mohan v. Union of India, (Devendra Kumar Upadhyaya, C.J. and Tushar Rao Gedela, J.), 2025
SCC OnLine Del 3785

Mohd. Rafayat Ali v. State (NCT of Delhi), (Dinesh Kumar Sharma, J.), 2024 SCC OnLine Del 9673
Mohd. Rafayat Ali v. State (NCT of Delhi), (Sanjeev Narula, J.), 2025 SCC OnLine Del 3781

Sony Sons v. Dhani Loans & Services Ltd., (Rekha Palli and Saurabh Banerjee, JJ.), 2025 SCC
OnLine Del 3782

Sony Sons v. Dhani Loans & Services Ltd., (Vibhu Bakhru and Tejas Karia, JJ.), 2025 SCC OnLine
Del 3783

Under Armour Inc v. Anish Agarwal, (Vibhu Bakhru and Sachin Datta, JJ.), 2025 SCC OnLine Del
3784

Himachal Pradesh High Court [3]

Central Bank of India v. State of H.P., (Tarlok Singh Chauhan and Ranjan Sharma, JJ.), 2023 SCC
OnLine HP 1875

Oasys Cybernetics (P) Ltd. v. State of H.P., (Tarlok Singh Chauhan and Sushil Kukreja, J1.), 2025
SCC OnLine HP 1812

Jammu and Kashmir High Court [7]

Abdul Rashid Sheikh v. State (UT of J&K), (Mohd. Yousuf Wani, J.), 2025 SCC OnLine J&K 516
Balwan Chand v. State (UT of J&K), (M.A. Chowdhary, J.), 2025 SCC OnLine J&K 514

Noora Paying Guest House v. State (UT of J&K), (Arun Palli, C.J. and Rajnesh Oswal, J.), 2025 SCC
OnLine J&K 518

Shivam Enterprises v. State (UT of J&K), (Arun Palli, C.J. and Rajnesh Oswal, J.), 2025 SCC OnLine
J&K 519

State (UT of J&K) v. Ram Lal, (Sindhu Sharma and Shahzad Azeem, JJ.), 2025 SCC OnLine J&K
515

Waseem Shafi Mir v. State (UT of J&K), (Rahul Bharti, J.), 2025 SCC OnLine J&K 517

Karnataka High Court [2]
Puneeth H.R. v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 169

Madras High Court [25]

Anand Institute of Higher Technology v. M. Somasekar, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine
Mad 2519

Cognizant Technology Solutions (P) Ltd. v. Commr. of Labour, (Dr A.D. Maria Clete, J.), 2025 SCC
OnLine Mad 2523
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National Company Law Tribunal [3]

Patel Kumar v. Neemrana Land (P) Ltd., (Reeta Kohli, Member (Judicial) and Kavita Bhatnagar,
Member (Technical)), 2025 SCC OnLine NCLT 1967

Varaha Infra Ltd. v. Ramapati Infra (P) Ltd., (Reeta Kohli, Member (Judicial) and Kavita Bhatnagar,
Member (Technical)), 2025 SCC OnLine NCLT 1968

State Rule [7]

Scheme for supply of Sewing Machines to the trainees enrolled under various Labour Welfare Centres
in Goa

Goa Victim Compensation Scheme, 2012

Scheme to grant monthly financial assistance to the persons engaged in traditional
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